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MR. CHAIRMAN: I do not want the matter 

to be further discussed. 

SHRI B. K. P. SINHA: I am not discussing 
it, I am putting a question whether the reports 
do not make it clear that Mr. Patil made it 
clear that he was expressing his personal 
opinion tn general about the mid-term elec-
tions andl not about the Kerala elections? 

SHRI A. D. MANI: How can you speak for 
Mr. Patil? 

PAPERS LAID ON THE TABLE 

NOTES EXCHANGED BETWEEN INDIA AND 
CHINA 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRIMATI LAKHMI N. MENON) : Sir, I beg to 
lay on the Table a copy each of the following 
papers: — 

(i) Note given by the Ministry of 
External Affairs, New Delhi, to the 
Embassy of China in India, dated 
the 8th December. 1964. 

(ii) Note given by the Embassy of China 
in India, to the Ministry of External 
Affairs, New Delhi, dated the 14th 
November, 1964. 

[Placed in Library. See No. LT-3611/64 
for (i) and (ii).] 

ORISSA RICE PROCUREMENT  (LEVY) 
ORDER, 1964 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI D. R. CHAVAN): Sir, I beg to lay on the 
Table, under subsection (6) of section 3 of the 
Essential Commodities Act, 1955, a copy of 
the Ministry of Food and Agriculture 
(Department of Food) Notification G.S.R. No. 
1738, dated the 1st December, 1964, 
publishing the Orissa Rice Procurement 
(Levy) Order, 1964. [Placed in Library. See 
No. LT-3619/ «4.] 

OBITUARY REFERENCE 

PASSING AWAY OF SHRI MAITHHJ-SHARAN 
GUPTA 

MR. CHAIRMAN: The news of the passing 
away of Shri Maithilisharan Gupta must have 
come as a personal shock not only to us who 
had the unique experience of the joy of his 
companionship in this House until April last 
year, but also to the countless millions outside 
who have known him through his inimitable 
poetry. 

Shri Maithilisharan Gupta adorned the 
benches of this House for twelve years, having 
been nominated by the President as an 
eminent and distinguished representative of 
literature. He attended the meetings of this 
House regularly throughout this period, and 
occasionally contributed to its proceedings—
occasions which not only enlivened the 
proceedings but also gave a new meaning and 
a new approach to them by his poetic wisdom. 
Serene, calm and lively, he shed light and 
inspiration wherever he went and in whatever 
company he moved. He was a Doctor of 
Literature, a "Sahitya-Vachaspati", and was 
the reciprent of the President's award of Padma 
Vibhushan. Honours and distinction sought 
him in the normal course. The high esteem in 
which he was held did not affect his self-
composure. His great humility was 
unequalled, as we heard him in this House on 
March 13, 1964, in the last session he 
attended: 

 
Posterity i3 the proud heir to hi* undying 

poetry, and a grateful nation will remember 
him with affection and love. 
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I shall request Members to rise in their 
seats for a minute as a mark of respect to 
the memory of Shri Maithilisharan 
Gupta. 
(Hon. Members then stood in tilence for 

one minute) 

Secretary will convey to the members 
of the bereaved! family th« profound 
sorrow and sympathy of this House. 

ANNOUNCEMENT RE. 
ALLOTMENT OF TIME FOR THE 

CONSIDERATION OF THE 
MINERAL OILS (ADDITIONAL 

DUTIES OF EXCISE AND 
CUSTOMS) AMENDMENT BILL, 

1964 

MR. CHAIRMAN: I have to inform 
Members that under rule 186(2) of the 
Rules of Procedure and Conduct of 
Business in the Rajya Sabha, I have 
allotted one hour for the compMion of all 
stages involved in the consideration and 
return of the Mineral Oils (Additional 
Duties of Excise and Customs) 
Amendment Bill, 1964, by the Rajya 
Sabha, including the consideration and 
passing of amendments, if any, to the 
Bill. 

THE  APPROPRIATION   (NO.  6) 
BILL,   1964—contd. 

MR. CHAIRMAN: Mr. Chordia. 
Before they begin, I hope that Members 
know that they will have to confine 
themselves to ten minutes each. 

 


